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SLNo. StatesAJnion Territories Monthly quota from Febnuiry, 1987on

1 2 3

16. Lakshadweep 71

17. Madhya Pradesh 25031

18. Maharashtra 29938

19. Manipur 694

20. Meghalaya 662

21. Mizoram 261

22. Nagaland 426

23. Orissa 12393

24. Pondicherry 400

25. Punjab 7945

26. Rajasthan 16914

27. 89<kim 165

28. Tamil Nadu 22547

29. Tripura 1001
‘f

30. Uttar Pradesh 52926

31. West Bengal 25888

Total 333068

[English]

Inter State Mov«m«nt of GIm*

2153. SHRIJAYANTILALVIRCHAND 
SHAH: Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state:

(a) whether It is a fact that a numt>er of 
States have Imposed restrictions on the In
ter-State movement of vegetable (Ghee)oii6 
in the country;

(b) whether Union Government have 
urged the State Governments to ensure free
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movement of vegatabl« ghm within tli« 
country;

(c) if so, the details tharsof;

(d) whether Qovemment have granted 
permission to increase capacity in vegetable 
ghee units during last two years, if so, the 
details thereof; and

(e) the present policy of Government 
with regard to allowing capacity increase in 
vegetat>ie ghee Sector?

THE MINISTER OF STATE IN THE 
MINISTRY OF FCXDDANDCIVIL SUPPLES 
(SHRI RAM PUJAN PATEL); (a) There were 
some reports alwutthe restrictions imposed 
on the movement of vanaspati/edible oils by 
the Government of Gujarat.

(b) and (c). Yes, Sir. The Union Govern
ment had taken up the matter with the Gujarat 
Government, who had informed that no 
restrictions on movement of vanaspati out
side Gujarat formal or informal have been 
placed by Government of Gujarat

(d) Yes. Sir. A statement is given below.

(e) Expansion Is allowed to all the 
vanaspati units who are having a capadty of 
less than 25 tonnes per day as a minimum 
economic size. However, vanaspati units 
located in hilly areas and zero industry dis
tricts are considered for higher capacity For 
allowing expansion more than 25 tonnes par 
day capacity, the following guidelines have 
been laid down:—

(a) Location of the unit;

(b) Production perfomiance of the 
unit and the quality of its prod
ucts;

(c) Demand for and consumption of 
vanaspati;

(d) Availability of infrastructure fa
cilities like coal, power etc.

(a) Availability of raw material par
ticularly with reference to the 
availability of permited edible oils.
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